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FOURTEENTH KERALA LEGISLATIVE ASSEMBLY
Thirteenth Session - '
, BULLETIN=—PART I
( Brief Record of Proceedings )
Friday, December 7 2018
No. 147
The Assembly met at 9.00 a.m. with Mr. Speaker in the Chair;

At the commencement of the Question Hour, the opposition -gathered
in the well of the house and tried to disrupt the proceedings raising the
_issue of indefinite Sathyagraha of three oppositioh Members in the foyer of
_ the Assembly.

Qnestions : _
One question in the fist of questions posted for the day was answered orally.

[As it was difficult to carry on the business of the House in an orderly
manner, the Speaker suspended the remaining part of Question Hour and
. proceeded to the next business.] '

Calling Attention ;

(1).  Shri U. R. Pradeep had given a notice to call the attention of the )
Minister- for Finance and Coir to exert pressure on the Central
Government to take steps to bring an end to the misuse of
Sarfaesi Act, The Minister laid on the. table a statement
regarding the matter. '

‘ (2)  Shri Eldose P, Kunnapilll had given a notice to call the ‘
) attention of the Minister for Finance and Coir to the necessity to
re - examine the changes made in the guidelines governing social
security pensions. The Minister laid on the table a statement

" regard the matter.
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- Matters ‘under_ Rule 304 ;

The Ministers concerned laid on the table the statements to the following

notices of the Members under Rule 304: : .
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Presentation of Reports ;

The following reports were presented :

-1 The Report of the Subject Committee XI on the Kerala Co-operative
Societies (Second Amendment YBill, 2018.

2. The Sixth  Report of the Committee on the Welfare of Non-Resident

- Keralites.

"3, The Eighth and Ninth Reports of the Committee on the Welfare of
. Women, Transgenders , Children and Differently Abled.

‘Private Members Business' included in the List of ‘Business for the day were
carnicelled.

The House adjourned at 9.17 a.m. to meet again at 9.00 a.m. Monday,
December 10, 2018, - '

V. K. BABU PRAKASH,
Secretary.




